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f~ ~ ltiT~q off~~ ~ f.I;1:rr ;;nit 
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Sbl"i C. SlIbramaniam: All the new 
mills would be m the cooperaUVlf' 
srctor. 

11ft .0 to ~: ~ ~ 
~~~~f.f; ~~~ "IT 
iflfT ~ fif; 'flIT ~ rn cm;fT I 
'ifr.f!" ~ rn <mrr ~h: 'if);:f!" 
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Shri C. SlIbramaniam: There is no 
immediate proposal to nationalise the 
sugar industry. But all the new 
mills will be in the cooperative sector. 
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Shri C. Subramaniam: We are tak-
il~g steps to give better seeds, so that 
P"I' acre production may increase and 
the sugar content of the cane also 
might increase. Regarding fertiliser, 
it is the total availability which is af-
ffcting the use of fertiliser for sugar-
C/lne. because it has to be used for 
[wdgrains also. But to the extent 
possible. we are making it available. 

Shrl D. D. Pllri: The Minister stated 
Hint steps have been taken in Punjab 
to regulate production of guT in the 
CHctory areas. May I know what the 
steps are. be.~ause the industry does 
not seem to be aware of it? 

Sbri C. Stbramaniam: I am told the 
Punjab Government have prohibited 
the crushing of sugarcane within the 
factory area. That is regulated and 
it can be done only with the penn is-
sion of Government. 

Shri P. Venkatasllbbaiah: May I 
know whether Government will stick 
to the policy of linking price with 
recovery rather than adopt a different 
s';andard for different sugar mills in 
the country. so that some of the sugar-
c me growers may not be put to a 
disadvantage so fa.r as the pricf! is 
c)ncerned? 

Shri C. SlIbramanim: This year a 
change was made. Formerly the 
basic price fixed for 9.4 per cent re-
covery was Rs. 1.86. But now Rs. 2 
has been fixed for any Bug·arcane below 
10.4 per cent recovery. This change 
has been made because a demand has 
been made particularly from U.P. and 
Bihar that the mlinrmum price 
should be Rs. 2 per maund. But as 
1 have already stated, all these 
matters are under the considera-
tion of the Sen Commission 
and we may be able to rationalise 
the whole thing after the receipt of 
the report. 
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I Shri Maheshwar Naik: Shri S. C. Samanta: May I know 
I 8hri D. C. Sharbua: when the Committee wHI finalis€' 
I 8bri P. R. Chakraverti: the report. and place it before thE! 
I Shri Indrajlt Gupta: Government? 
I Shri Daji: 
l Sliri Rameshwar Tantia: Shri Jaganatha Rao: It will 

Will the Minister of Social 8ecur- some time. 
take 

ity be pleased to state: -n ~ '"" i't'n : it ::;n;;.rr 
(a) whether it is u fuct that Gov- ~ ~ Ai wn: W <tiT ri <tiT ft;nrr 

ernment have decided to set up a ~ i1 it .,A 

Committee to examine the question of IflIT ~ C'I' W ~.." ~ ~ 
unemployment insurance and make ~ ~ I 
recommendations for a pilot project; 
and 

(b) if so, when the Committee is 
likely to be set up? 

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a) 
and (bl. A draft scheme has already 
h(!~n prepared by the Department and 
1'1 Hnder considerat ion of different 
bodies concerned including a Com-
mittee which has been set up by the 
Department for this purpose. 

-n ~ ~ : 'flrT ~ lfCf;%~ 

~ ~'f lfT~ it "'~ ~ ~ tTir ~ I 

Shri Ja&"anatha Rao: Thp. State 
GO'Vernments are not in the picture. 

-n ~ ~ : iifIn' ~~ ~ 
iffi'1'IT ~ ~ flfo' t'f tTf;;r;rr qT ~ 
f~;rr ~:;f grm ? 
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-n "0 ,"0 ~: ft ~;rr ~r 
~ fat; m ~ if ~'f tf7: fT'fT'T ~ 
~ ~ ~ro if;;:rn:r iifIn' ~ 'I;f)T ~ 

iflfT f~ ~T ~ , 
Shri Jaganatha Rao: II he is refer-

ring to the departmental committee, 
the Chairman is the Joint Secretary of 
the Department of Social Security and 
the members arc the Director-General 
Employment, Shri Anjaneyulu, Secre-
tary General of the National Federa-
tion of P&T Employees, a representa:-
tive of the Associa.ted Chamber or 
Commerce and one Mr. P. R. Gupta. 

Shri Jacanatha Rao: About 
lakh workers who are covered 
the Employees' Provident Fund 
Coalmines' Provident Fund will 
covered. 

15 
by 

and 
be 
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Shri A. P. Sharma: Will this Com-
mittee also examine the question o·f 
provident relief to all people as in 
the oldt·a,ge benefit scheme? 

Shri Jaganatha Rao: That i~ a 
different question. 

8hri Ran,a: May ] know whether 
the Government }u.ve made any esti-
mate of the total amount of unem-
ployment that prevails today not ex-
cluding the under-employed pc<>-
pie? 

Shri Jaganatha Rao: That is a 
wider question. It is not possible for 
this Department of Social Security to 
take a census of the unemployed peo-
ple in the country. 

8hri M. R. Krishna: May I know 
whether the Government has examined 
the extent of finande required at least 
to help the educated and skilled un-
employed who are registered with the 
l'mp]oyment exchanges? 

Shri Jaganatha Rao: No, Sir. This 
sc.heme. as is visualised, relates only 

to persons who are drawing Rs. 500 
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r,nd less and are covered by the Emp-
loyees' Provident Fund and the Coal-
'nines' Provident Fund. It does not 
apply to other workers. 

Shri R. S. Pandey: May I know 
what will be the process to operate 
Ihis scheme and what arrangements 
have been made to help those who 
want to avail of the benefit under this 
scheme? 

Shri A. K. Sen: The scheme hal! not 
been finalised yet. 

Shri P. R. Chakravertl: May I know 
whether the Government has fixed up 
the particular set-up of the pe()ple 
who will be covered by this scheme? 

Shri Jaranatha Rao: As I said, per-
sons who are covered by the Emp-
loyees' Provident Fund and Coal-
mines' Provident Fund and drawing 
less than Rs. 500 will be covered 
provided they make certain contribu-
tions. The employers will also make 
certain contributions. 

Some hon. Members: rese-· 

Mr. Speaker: Shrimati Savitri 
Nigam-She should not continue to 
keep on standing. After she has risen 
~hc should sit down. She continued 
to ~Iand while five supplementarie.'1 
have been put. It is not that I did 
not see her or notice her. She can-
not e~cape my attention (Interrup-
/.ion). 

Shrimati Savitri Nipm: May 1 
know whether the handicapped peo-
ple, crippled as well as physically 
handicapped people, will also be in-
cluded in this scheme? May I also 
know what are the details of the 
benefits that will be given to the peo-
ple under this scheme? 

Shrl .Taganatha Rao: Handicapped 
people do not come under this scheme. 

Shrl P. H. Bheel: May I know whe-
ther pensioners are also included un-
der thil' unemployment insurance 
scheme? 

Shri Jaganatha Rao: No . Sir. 

Feod Production 

I-r Shri Eswara Reddy'. 
I Shri Prakash Vir Shastri: 
I Shri Prabhat Kar: 

I Shri IndraJit Gupta· 
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Shri Ram Sewak. 

I Shrl Krlshnapal Slqh: 
I Shri P. R. Chakraverti: 
L Shri DaUlt Singh: 

Will the Minuter of Food and 
Agriculture be pleased to state: 

(a) whether Government have 
drawn up any plan in consultation 
with the State Governments for a 
eountry-wide drive for increasing food 
production: and 

(b) if so. ,the main features thereot'! 

The Deputy Minister in the Minis-
try of Food and Arrlculture (Shri 
Shahnawaz Khan): (a) and (b). A 
statemen1. is placed on the Table of 
the Sabh:!. 

STATEMENT 

The broad programme for increas-
ing food production as part of the 
overall programme for agricultural 
development is already being imp-
lemented under the Third Five Year 
Plan. Over the last two years, spe-
cial efforts have been made for ac-
celerating the pace of progress 
through provision of larger outlays 
and through programmes of intensive 




